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I HATIHT
[Scax wew vod (Foifrafar fawmr)]
St

JINRI, 1 T8, 2025

AT, 2997(H).—D<= WRBR, Vol ARATTH, 1989 (1989 HT 24) TaH Yerd (HLMe) rfafr=w (2008 &1
11) (9 S99 s9@ T99Td Iaa AREH B8 AT &) B GRT 20 & SUERT (1) & 3F OINI, 9Rd &
IOTYF SRR, M- [ Wve 3, SU WU (ii) WRIGR A USRI SeRgaT Fear 1810 faiids 24 it 2025 H
ARA IR & o A GONaReT frT) a7 IR deam dr.am. 1843(31) e 15 3iiad 2025 (1
S G T9HTd Iad ARRGITT Bl AT B) gRT Sad SIege 9 Suldg e # faffas yft a1 SR
U9l I & HEYR q8ld fofel § ATy Yol aRIATSHI, 31id TINRIS Avsd & A[SYR—HT veld w9+ & 7
HAIR H&T 88 I, 1045 /11—13, TR ]I o9 IS 3R a1 & FHi07 & qrad VAl 9f &1 36l & & 370
JATLTA BT ETOT B o,

IR Iad AR BT AR Iaa AMRAFH B gRT 209 S SUIRT (4) & = "<fFe FHEaR 93"
I & IR SR Ud TISH 3% $feAT BYR 3 fIA1d 02 98, 2025 ST UHIRIT fdHar 7 o,

3R A ane w gy 9, em WG gRT 99 WR faaR fbar T aggaR SR uilkd B 2y 7y
2, 3R WeH WY <1 I ST @1 gRT 208 @1 SU &RT (1) & IFARYT H D=l WRBR DI AU+ RUIS
Tdd R 4 ?

4412 G1/2025 ()
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I 3 Bl TRGR, FeTH WTHRI H Sad RUIS U 819 IR 3R S JAAIH BT &RT 208 BT U
gRT (1) §RT Y& RN ST TR—NT SR gY, I8 N0 Sl © (6 399 QU Igqgal | faffdse g g
Tao & forw SifSia &1 SR

IR IT 6 B PR, Iad ARH B gRT 208 B IUERT (2) B JIFART H Ig G0N BT &
b TS U= H S SIERGET B UG B R T Sug Al H faffde i wfl faeet | gaa g
P AR H s v § Ffed 81 e |

gAY

IR U AT B HSYR—AAT ¥ed RIF 3 7 “fagiy ¥a aRIATS1" aHUR G&IT 88 TTH—
JTAYR Y9 Acamis, dedlad—dea, R g o4 Js dax 9o @ FEfor & q9a s arefl
T gied a1 Ifed A &1 faawor|
A FT AR 9T ()

U I ‘j";“qi?r RIER &7 faRor
e FF) WAER & A | ATH/R-9fa-83aTH-gaus 1 a1
HAST FAR FHTeTaeT
1 105 394 0.0416 | IHSTS FTelRA
A ARG FHTeTaeT
2 378 395 f& 0.0555 | Foc] AT
3 950 JoR (ITH IHIS)
Th FAR SRR
Tl IR Ae | Srepele
4 240 396 0.0594 | eI STHENT
A fRere ST
TH R BTN
5 66 397 0.033 | 3cUTaIidg dNg s
6 354 398 0.061 | #Rr faary 30T AR faarly
I PAR TedVHAR fEsm
3eld $AR HAlY FAR
ki CIGIRECE] A A
FfATFAR HedlVHAR
AT $AR HAlY FAR
30T FAR Afgdrer AR
3TRTEAT TaTh AT @1 Fad/3Rfaee Fadr
ERCRIGE RIENED
IEGICE] RICHEE-S
SHIEIT TS | BT
7 918 401 0.2411 -
geiter f3adr 8T AT 3@ Fad/3Rfdee Fadr
AT ¢ar e AfgATI FAR AT
AR Il yETe
HarsT Ay I RG]
Aafredr TRoAT et dl/gd Feerg
THIHAR Sk GG
RS REEL CRTRSEI Y
TAFAR Gk GG
TEAIHAR GG
TSI FAR RARTIAT AT
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AT Sl GIG
ar g e FadT
ATARTH SRSt
[EERETIL HrdlNHHAR
fasa $AR AN FAR
[CECOIS BICeTel
AT BIaTel
HraredT FedlNHAR
drar & A FAR
8 437 402 0.0812 | FHeARTH g
9 957 475 0.0075 | @axis
EERIG o HI/3MRIEET T SRS
AT BRGNS
Jmemear oRafdE
ds &g e g
10 759 486 0.1356 | wgare R gar g
[EERIGH eI HHAR
dr &g e g
Riaat =iger FET $AR
diffier g e | 99 FAR
T (RFAR) 0.7159
A H A1 . HeaHS (A
| | e | TRIER 1 R
FHHE | WAEET (o) | TR AT | AR Re e
fearer fg gorolia fg
v i gooa g
Aeea e THAFAR e
1 114 96 0.0436 s TN e
e Rig gotolid i
ad-s g THGAR g
T e THFAR g
FeaaTefiE gotolid i
2 83 93 0.1468 ﬁ]’?:]’a' Wﬁg
fa=ra g oG, g
fafte Far e ARG g
Ao g aeiRar | o R
124 91 0.0663 aidili ﬁ{%’ Wﬁ%’
THAIR T A e
, IR TG R
aeY g ST
64 90 0.0488 ‘flfﬁ?f W FI'I?I'@I?
e e ST e
gefrer AT
4 23 89 0.0048 | egyamidE TETR e
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srafd e Ao | T e g e
qerarear S8
Toner g Aa@r g
erafdy EINIATHE
AelehaR Fel | ORI el
Riaer@-1tag FEsE
IqEATEE e g
FRIET TG TARIA TG
FHAeAE TSTRITATIE
i g s g
Heos IATaTaE geraig

5 50 277 0.0408 | Fmerdr & g R g
A R aer g
Tesha TARIATEE
A gueaRie
AT geag
Riayamfa gucafdis

6 188 127 0.0082 | a1z

7 185 126 0.0027 | =T
CEIEEICY [ERIREICH

8 61 125 0.0828 | TdreraT ERNGIC]
[ELEETIIN [ERUNEIC

9 94 124 0.1417 | wHeryare g

10 185 94 0.0044 | el .
ifeer HSNAT AN FAX
HATHAR dNeg FAR
e s FAR

11 138 92 0.1809 | T=i e FAX
dREHAR TEHA
gAapaR IReE FAR
W oT&HA

12 84 92/341 0.0084 | meRT Bl

13 188 333 0.009 | TEE

14 88 334 0.0193 | aMgeieare HeaATellel
JAURAFAR [ENGERIE
FHJNFAR [ENGERIC)

15 137 332 0.1341 TGN g
THFI AT
THETET cicl
AT [ENGERIG]

T (RFW) 0.9426
gl AN @eEAR) (0.7159+0.9426) 1.6585

[FT. &. S—NCR e 5 NCR -HQOENGG (CORR)/14/2024-0/0 Dy.CE/Br./L/ALD
(@egex Hax 115595)

o AR vge @ ol Er
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MINISTRY OF RAILWAYS
[North Central Railway (Engineering Department)]

NOTIFICATION
Prayagraj, the 1st July, 2025

S.0. 2997(E).—Whereas, by the notification of the Government of India, in the Ministry of Railways (North
Central Railway Engineering Department, notification no. S.O 1843(E) dated 15 April, 2025 published in Gazette of India,
extraordinary, Part I, Section 3, Sub section (ii), notification no. 1810 dated 24 April 2025 (hereinafter referred to as the
said notification) and issued under sub-section (1) of clause 20A of section 2 of the Railways Act 1989 (24 of 1989) and
Railways Amendment act 2008 (11of 2008) (hereinafter referred to as the said Act), the Central Government declared its
intention to acquire the Land specified in the schedule annexed to the said notification for the purpose of execution of
special Railway Project namely, “Construction of 2 lane ROB in lieu of L-Xing No.88 at km. 1045/11-13 between
Bhaupur-Maitha Railway station of Prayagraj Division”, District Kanpur Dehat in the state of Uttar Pradesh;

And whereas, the substance of the said notification was published in daily news paper namely, Dainik Jagran
Kanpur and Times of India Kanpur Dated 02 May, 2025 under sub-section (4) of section 20A of the said Act;

And whereas 3 nos of objection was received and same has been considered by the Competent authority
accordingly order has been passed;

And whereas, in pursuance of sub-section (1) of section 20E of the said Act, the Competent authority has
submitted its report to the Central Government;

Now therefore, upon receipt of the said report of the Competent authority and in exercise of the powers
conferred by sub-section (I) of section 20E of the said Act, the Central Government hereby declares that the land specified
in the schedule annexed here to shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the Land specified in the schedule annexed here to
shall vest absolutely in the Central Government free from all encumbrances.

SCHEDULE

Description of the land to be acquired, with or without structure, for the special Railway Project namely
“Construction of two lane ROB in lieu of L-Xing No0.88 between Bhaupur-Maitha Railway station ”, District
Kanpur Dehat Vill- Raipalpur and Bhatuamau, Tahsil- Maitha in the state of Uttar Pradesh.
Name of Village : Raipalpur (Maitha)

Arle)z to Details of Account Holder
S.N. Khata Khasara/ | Acquir Name of Account
No. GataNo. | ed(In Name/Father-Husband Guardian-Manager
Hactar | Holder
e)
Manoj Kumar Kalicharan
1 105 394 0.0416 | Ram Babu Kalicharan
Shri Narayan Kalicharan
2 378 395 Mi 0.0555 | Bablu Mana
950 Banjar (Gram Samaj)
Rakesh Kumar Thakurdeen
Ram Kishor Kamal Thakurdeen
4 240 396Mi 0.0594 | Rajrani Thakurdeen
Ram Kishan Thakurdeen
Ram Naresh Thakurdeen
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66 397 0.033 | Uday Pal Singh Virendra Singh

6 354 398 0.061 | Meera Tiwari Arun Kumar Tiwari
Ajit Kumar Santosh Kumar Mishra
Ajit Kumar Santosh Kumar
Anita Trivedi Shri Ram
Amit Kumar Santosh Kumar
Amit Kumar Santosh Kumar
Arun Kumar Rohitash Kumar

Sanrakshak Mata Rekha Trivedi/Arvind
Aradhya Trivedi
Kuldeep Singh Yogesh Chandra
Chhidana Devi Yogesh Chandra
Jagdish Narayan Chhote Lal
Sanrakshak Mata Rekha Trivedi/Arvind

Prateek Trivedi Trivedi
Prema Devi Misra Rohitash kumar Misra
Maniram Durga Prasad
Manoj Trivedi Shri Ram Trivedi

7 918 401 0.2411 Sanrakshak Mata Chhidana Devi/ Daughter
Moni Devi Yogesh Chandra
Rakesh kumar Babu Lal
Raju Tivedi Gopi Prasad
Rajesh Kumar Babu Lal
Rajesh Kumar Suresh Narayan
Rajesh Kumar Suresh Narayan Misra
Ramshri Babu Lal
Rekha Trivedi Arvind Trivedi
Lala Ram Deshraj
Vijay Kumar Santosh Kumar
Vijay Kumar Santosh Kumar
Viswanath Chhotelal
Shambhu Nath Chhotelal
Sita Devi Santosh Kumar
Sita Devi Santosh Kumar

437 402 0.0812 | Maniram Durga

9 957 475 0.0075 | Chakrod
Abhaysingh Sanrakshak Ma/Ashadevi/Son Bharatsingh
Aryansingh Bharatsingh
Ashadevi Bharatsingh
Tej Singh Hardas Singh

10 759 486 0.1356 | Prahlad Singh Bachcha Singh
Vijya Singh Pradeep Kumar
Veer Singh Hardas Singh
Shiwam Chandel Pradeep Kumar
Saumil Singh Chandel | Pradeep Kumar

Total Area (Hectare) 0.7159
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Name of Village: Bhatuamau(Maitha)

Area Details of Account Holder
to be
S. Khata Khasara/Gat | Acquir A
N. No. a No. ed (In Name of Account Name/Father-Husband Guardian-Manager
Hactar | Holder
e)
Dinesh Singh Daljeet Singh
Pramod Singh Daljeet Singh
Ramkumar Singh
Mahendra Singh
1 114 96 0.0436 | Mahendra Singh Ramkumar Singh
Vinod Singh Daljeet Singh
Satendra Singh Ramkumar Singh
Satendra Singh Ramkumar Singh
Satyapal Singh Daljeet Singh
Neelam Singh Pramod Singh
Pramod Singh Vrishbhan Singh
2 83 93 0.1468 | Mithun Makrand Vihan
Vinay Singh Makrand Vihan
Vipin Kumar Singh | Makrand Singh
Deepenra Singh
Bhadauria Vasant Singh
124 91 0.0663 | Dharmaveer Singh Ramchandra Singh
Ramveer Vihan Ramchandra Singh
3 Shyamveer SIngh Ramchandra Singh
Nabhar Singh Jagannath
64 90 0.0438 Puneet Kumar Mansingh
Shri Krishna Singh Jagannath Singh
Sushila Mansingh
UdayPratap Singh Bahadur Singh
Jagrati Singh
Chauhan Daughter Rajpal Singh Chauhan
Tulsadevi Basantsingh
4 23 89 0.0048 | Rakesh Singh Malkhan Singh
Vijaysingh Davnrayan Singh
Vinodkumar Shukla | Swarupnarayan Shukla
Shivlakhan Singh Kanhaisingh
Updesh Singh Naresh Singh
Kaushalendra Singh | Rajnarayan Singh
Jaswant Singh Rajnarayan Singh
Priyanka Singh D/O Naresh Singh
5 50 277 0.0408 | Mahendra Pratap
Singh Hulash Singh
Madhuri Devi D/O Naresh Singh
Meera Singh Naresh Singh
Ratankunwari Rajnarayan Singh
Ramshri Sukhdeo Singh
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Shatrudhan Singh Hulash Singh
Shivpratap Singh Sukhdeo Singh
188 127 0.0082 | chakroad
185 126 0.0027 | Nali

Deviprasad Kishorilal

8 61 125 0.0828 | Ravishankar Kishorilal
Vimalkumar kishorilal

9 94 124 0.1417 | Ramesh Prasad | Durga

10 185 94 0.0044 | Nali -
Anil Katheria Virendra Kumar
Amit Kumar Virendra Kumar
Yash Virendra Kumar

11 138 92 0.1809 | Rani Virendra Kumar
Virendra Kumar | Lakshaman
Sumit Kumar Virendra Kumar
Surendra Kumar | Lakshaman

12 84 92/341 0.0084 | Mahadeo Nanhon

13 188 333 0.009 | Chakroad

14 88 334 0.0193 | Gowardhanlal Munnalal
Awadesh Kumar | Vishundyal
Kamlesh Kumar | Vishundyal

15 137 332 0.1341 Rakesh Kumar Vishundyal
Rambkanti Gorelal
Ramswarup Sukkha
Samarjeet Vishundyal

Total Area in Hectare - 0.9426

Grand Total (0.7159+0.9426) 1.6585

[F. No. E-file No. NCR File No. NCR -HQOENGG (CORR)/14/2024-O/0 Dy.CE/Br./L/ALD (Computer No. 115595]
J.C.CHAURASIA, Principal Chief Engineer
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